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6. The District Collector,
Thiruvarur District,
District Collectorate,
First Floor, Thiruvarur — 610 004.

7.  The District Collector,
Nagapattinam District,
District Collectorate, First floor,
Nagapattinam - 611 001.

8.  The District Collector,
Mayiladuthurai district,
District Collectorate,
Mavyiladuthurai.

(Impleaded as additional 8" respondent
As per Order dated 06.07.2021.)

..... Respondent(s)

STATUS REPORT FILED ON BEHALF OF THE THIRD RESPONDENT

I, R. Palanivelu, S/o. S.Ramasamy, Hindu, aged 58 years residing at
No.145, 7™ Cross Street, Mahalakshmi Nagar, Nandhivaram, Guduvancheri,
Chengalpattu District and do hereby solemnly affirm and sincerely state as

follows:

1. I am the Deputy Secretary to Government, Agriculture and Farmers
Welfare Department, Secretariat, Chennai - 600 009 and I have been
authorised to file this Status Report on behalf of the Agricultural Production
Commissioner and Secretary to Government, Agriculture and Farmers
Welfare Department, Secretariat, Chennai - 600 009, the third respondent
herein and as such I am well acquainted with the facts and circumstances of

this case from the available records.
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3. The Hon’ble Tribunal in its order dated 06.07.2021 among
others has directed the Committee relating to Agriculture and Farmers

Welfare Department that to:-

“II. Ascertain the soil quality in those areas and ascertain as to whether
there was any damage caused to the soil on account of any illegal
activity of discharging effluents or other waste in the nearby
agricultural lands and if there is any contamination caused, then,
they are directed to suggest the remedial measures to restore the
soil quality in that area,

V. The committee is also directed to ascertain as to whether any loss
of yield has been caused to the agriculturists, whose lands have
been affected and if so assess the loss of income caused to each

land owner.”

4. It is humbly submitted that the Hon’ble National Green Tribunal
among others has directed the respondents to comply with the direction and
for filing their independent response regarding the allegations made in the
newspaper report without delay, to comply with the directions of the Hon’ble
National Green Tribunal, Southern Zone, the Director of Agriculture has been
requested to look into the matter and to send the report in this regard.
Accordingly, the Director of Agriculture based on the reports furnished by
the Joint Directors of Thanjavur, Thiruvarur, Nagapattinam and
Mayiladuthurai submitted report on the issue of effluents of the soap
factories spoiling agricultural lands located in the Cauvery Delta Protected

Agricultural Zone as alleged in the Hindu daily Newspaper as follows:-
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the same pass such order/further orders as deemed fit and proper in the
facts and circumstances of the present case in the interest of Justice.

Verification

I, R. Palanivelu, S/o. S.Ramasamy, Hindu, aged about 58 vyears,
residing at No.145, 7™ Cross Street, Mahalakshmi Nagar, Nandhivaram,
Guduvancheri, Chengalpattu District and do hereby declare that aforesaid

facts are true to the best of my knowledge and belief and information.

eputy os.M_m r7y to Governmeiik

Agriculturz Department
Solemnly affirmed at Chennai on el e bRRaRD
this the p _&am«\ of November, 2021 BEFORE ME

and signed his name in my presence

Under Secrkfary to Gdvernment
Agricuiturs Genartment
Secrctariat, Chennai-600 009
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